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Re. 399

DETENTION ARD RELEASE OF A MEMBER

The follewiny message of the Dy, Commissisner of Pelice,
Nerth-East Dis Delhi addressed G the Hon'ble Speaker, Delhi
viéhan Sabha was received en 01,06, 1998 =

" I have tha heneur te infisrm ysu that

ghri Bheeshm Sharma; MLA from Ghenda Censtituency
alongwith his 600 suppsrters was detained vids
D.D.X®,9A at 9,30 A.M. en 29,05,1998 figr blocking
the read at Maujpur Chowk while pretesting against
ghe irregularities in water amd electricity supply.
He wag releassd at 9,50 A.,M. en the same day

i.e. 29.05.1999..

P.N, GUPTA
SECRETARY



